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MR. SPEAKER: Shri K. A. Rajan..
Shri R. N Rakesh . . .
Shrimati Suseela Gopalan . .

Shri Sunil Maitra.

Setting up of a Regional Cancer Cen-
tre at Calcutta

.+.
*652, SHRI SUNIL MAITRA:

SHRI SATYASADHAN CHA-
KRABORTY:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) ) whether it is a fact that the
proposal for the merger of Chita-
ranjan National Cancer Research
Centre and Chittaranjan Cancer Hos-
pital at Calcutta with a view to set
up a Regional Cancer Centre for
Eastern India has been accepted in
principle long time back; -

(b) if so, when;

(c) what are the reasons for the
non-implementation of this merger so
far;

(d) when the merger is likely to
take place; and ;
(e) what progress has been made

to set up a Regional Cancer Centre
for Eastern India?
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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHR] NIHAR RANJAN
LASKAR): (a) No, Sir.

(b) to (d). Does not arise.

(e) A Regional Cancer Centre for
Eastern India is already functioning at
the Chittaranjan National Cancer Re-
search Centre, Calcutta. In addition,
the DR." B. B. Cancer Institute, Gau-
hati has also been selected for develop-
ment as a Regional Cenire for Cancer
Research and Treatment.

SHRI SUNIL MAITRA: ‘It is a fact
that several meetings have already
taken place between the officials of the
Health Department of the State Gov-
ernment and the officials of the Health
Ministry of the Central Government?
Also ig it a fact that the Health Minijs-
ter of West Bengal had a conference
with Mr. Laskar? Angd in these meet-
ings what were actually discussed?

SHRI NIHAR RANJAN LASKAR:
There is a lot of discussion about the
merger question of these two Institutes,
‘t ks all under consideration.

ZHRI SUNIL MAITRA: Are you
then assuring me that the merger of
these two institutions in caleutta is
under consideration of the Govern-
ment of India?

SHRI NIHAR RANJAN LASKAR:
*'I have said that it is all under consi-
deration.

SHRI SUNIL MAITRA: My second
supplementary. Did you reteive a
message from the Chief Minister of
West Bengal in the month of January
requesting expediting your decision on
the proposal of merger of these two
institution, viz.,, Chittaranjan National
Cancer Research Centre and Chitt-
aranjan Cancer Hospital?

"SHRI NIHAR RANJAN LASKAR:
We have requested the Govermment of
West Bengal to give us some further
details. Once it comes to us, we will
expedite the whole matter.
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SHRI INDRAJIT GUPTA: From
what I could gather from the replies
given, I think the whole matter is under
consideration. One 'former Minister
of Health is just sitting behind me-
Maharaja Karan Singh......

DR. KARAN SINGH:
may be expunged, Sir. .

‘Maharaja’

SHR1 INDRAJIT GUPTA: I am
sorry-Dr. Karan Singh. Is it not a fact
that during his tenure a decision on
the principle of amalgamating, that is,
merging these two organisations was
taken and only the details of it have
to be worked out and that is why the
discussions are going on? Will you
confirm that on 'principle a "decision
has been taken long ago - and there is
no question of changing that now?

SHRI NIHAR RANJAN LASKAR:
As I sald the whole matter is under
consideration.

SHRI SOMNATH CHATTERJEE:
This is a very serious ratter. It has
been known for a very long time that
on principle a decision has been taken
and even their own unit in Calcutta
It is known to everybody.
Sir, 1 am the President of the Union
of the Cancer Hospital Workers. Every-
body knows and the only thing is—we
have been told—that admittedly the
details are to be worked out. Sir, after
7 years the Minister says that no de-
cision has been taken even for the
merger. 1 would like to know when
these discussions started and how long
they will continue to discuss this
matter, Will you not give a time limit
at least as-to when you will come to

_a final dicision? This is a case where

a decision taken by the earlier ‘Gov-

.ernment is sought to be re-opened.

THE MINISTER OF HEALTH AND
FAMILY PLANNING (SHRI B.
SHANKARANAND): All these efforts
between the State Government and the
Central Government, meetings between
the Ministers and officers, are all to-
wards the direction for merging of
these two institutions. I do not know
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why the Hon. Member is now having
doubts in his mind. .

SHRI SOMNATH CHATTERJEE:
Because of your answar today. We
had no doubt.

SHRI B. SHANKARANAND: The
very fact that details are being worked
out should satisfy the hon. Members.
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Revenue earning goods trafiic

*641, SHRI G. Y. KRISHNAN: Wwill
the Minister of RAILWAYS be pleased
to state:

(a) the details of revenue earning
goods traffic during the last,two years;

(b) the details regarding the wheat
pilferage during rail transportation in
the last two years; and

(c) the amounts paid as claim there-
for by railway authorities?

THE MINISTER OF RAILWAYS
(SHRI KEDAR PANDEY): (a) Revenue
earning of goods traffic durmg the last
two years are as under:

Year © " Amomt

1978-79
1979~80 .

Rs. 1305 41 Crores
Ra. 1440° 44 Crares

(b) and (c) Separate statigtics for
.pillerage of wheat are not maintained.
However, the claims compensation -paid
for loss/theit and pilferage .of £rains





